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| TEM NO. 21 COURT NO. 5 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).26192/2010

(From the judgenent and order dated 27/05/2010 in WP No.
2251/ 2001 of The HI GH COURT OF ALLAHABAD, LUCKNOW BENCH)

U. P. STATE BRI DGE CORP. LTD. Petitioner(s)
VERSUS
SURENDRA KUMAR DI XI T Respondent ( s)

(Wth appln(s) for exenption fromfiling OT. and prayer for
interimrelief)

Dat e: 24/09/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTICE H. L. DATTU
For Petitioner(s) M. Lakshni Raman Singh, Adv.

Ms. Udita Singh, Adv.
Ms. Neel am Si ngh, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.
In the nmeanwhil e, operati on of t he i mpugned

order shall remain stayed.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



